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{Mr. Chairman} ‘ -

friendly by nature, he was held in high
esteem by all those who knew him,

Shri Bhardwaj was a Member of this
House from July 1980 to July 1986 and
took active part in the deiiberations of
the House,

Shri Rohit Manushankar Dave was one
of the founder-members of the Congress
Socialist Party, and a veteran frecdom
fighter, Born in May. 1908 at Surat,
Shri Dave was educated at Surat and
Elphinstune College and Law College,
Bombay.

A lawyer and a journalist, Shri Dave
was the Editor of ‘Tanata”, a weekly
organ of the Praja Socialist Party. He
played a major role in prompting the
activities of the Indian National Theatre.
He had made a doop study of Marxism
as also of Buddhism and was a Saaskrit
scholar.

He represented the State of Gujarat in
the Rajya Sabha from April 1958 to
April 1964,

In the passing away of Shrimati Fa-
thema Ismail, the country has lost a noted
social worker and freedom fighter. Born
in February, 1903 in Bombay, Shrimati
Ismail had her education at the Universi-
ties of Bombay, Cambridge and Vienna.

A dedicated social worker, Shrimati
Ismail set up a society for the education
- of disabled and crippled children, She
also took active part in the freedom
struggle and the “Quit India™ movement.

Shrimati Ismail’s dedication to social
work earned for her national recognition
when she was awarded “Padma Shree” in
1958, The State Government of Maha-
rashtra conferred on her the title “Dalit
Mitra”. She was nominated to this
House in 1978.

We deeply mourn the pasing away of
Dr. K. Mathew Kurian, Shri Satyendra
Prosad Ray, Shri Ramchandra Bhardwaj,
Shri Rohit Manushankar Dave and Shri-
mati Fathema Ismail.
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1 request Members to rise in their pla-
ces and observe one munute’s silence as
a mark of respect to the memory of
the departed.

(Hd1. Members then stood in silence fo:
one minute) .

MR. CHAIRMAN : Secretary-General
will convey to the members of the be-
reaved families our deep sense of sorrow
and profound sympathy,

——

Felicitationg to the Chairman

THE PRIME MINISTER (SHRI RA-
JIV GANDHI): Mr. Chairman, Sir, may
1 {felicitate you on your election as the
Vice-President and as the Chairman of
this adgust Holse? ... (Interruptions). ...

In you, Sir, we have a renowned and
highly respected figure. You have held
high offices as Chief Minister, as Cabinet
Minister, as the Congress President and,
most recently, as Governcr.

We welcome you as the Vice-President
and as the Chairman of this House,

Mr. Chairman, Sir, you have been a
scholar and an authorily on international
law and the Constilution, on history, and
more especially on our culture. As a
teacher you 'nave taughy many of  the
Members sitting i thig House. Now you
will be their mentor and guide. We are
privileged, and indeed fortunate, to have
you at the helm. The position you hold
has been held by many highly respected
and admired figures in the history of our
Parliament. Let me assure you of the
fullest cooperation of the Government,
and 1 have no doub: that your wisdom
will prevail over this House.

Thank you. ‘'~

SHRI DIPEN GHOSH (West Bengal):
Mr. Chairman, Sir, on behalf of myself,
the other members of my party, the
CPM, and by other colleagues in  the
Opposition, T join the Prime Minister in
offering our warmes; felicitations to you
op your assuming the august office of
the Vice-Presiden; of our country and
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as Chairman of this august House, Rajya
Sabha,

-

Sir, you have been in active politics
for 3 long time, and we ioo are sull in
politics. And, therefore, from one way
we are at the same wave length, You
will su.ely, therefere, appizciat. owr re-
quirements in the Opposition while presid-
ing ovor this august House. The ruling
party, by virture of its majority, will
f1ave the final say-good, bag or indifferent.
. But before tha; the Opposition must be
given the opportunity to place  their
point of view Earlier, the dignified
persons  who helg this august position
here, particnlarly Dr. Sarvapallj Radha-
krishnan, Dr. Zakir Hussain, and lastly
who is now the President of our country,
" Shri R. Venkataraman, h:d looked to
this particular point, and 1 hope you will
follow their foot-steps and give the Op-
position a hearing op Vvarious issues that
this House will confront from today on-
wards when it will be in session.

Sir, again I offer our felicitations and
welcome you t, this House as Chairman
of this House. Thank you.

SHRI ALADI ARUNA aliag V.
ARUNACHALAM (Tamil Nadn): Mr.
Chairman, Sir, op behalf of the Anna-
DMK anq op my owp behalf, T  con-
gratulate you for having been elected to
the office of  Vice-President of our
Republic. Tt is 5 matter of grea; pleasure
to know that you have been elected un-
animonsly by both Houses ¢ our Par-
Yament. After Dr. Radhakrishna, and
Justice Widayatullap you have beep elect-
ed with consensus of alj political parties.
It shows your eminence and remarkable
enlightenment, fairmess and judicious
aporoach. Sir, in maintainine the dignity
and decorum of this House the Anna-
DMK extends jts <upnort without any
reservations. May T remind you that
the dienity and decorum of thi; House
is maintained not only because of the
cooperation from all  political agencies
bu; alsg by the persomality which holds
office? Go . e e

3

Sit. the paramoun; rvesponsibility of

this House is g, protect the interests of
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tae States. Thay is why it is  called
council of States. Unfortunately during
'he post-iadependenc:  period t;.uosgres-
Sion inty the jurisdiction of the State has
become a regular feature of the Jovern-
ment. Unless iy is properly checked, the
purpose and dae very objective of  this
House wilf be undermined. The
AIADMK Pparty is always at your dis-
posal to maintain the  prestige of this
House. Cnce again I felicitate you.

SHRI PARVATHANENI UPENDRA
(Andhry Pradesh): Mr. Chairman, Sir,
on behalf of my party, Telugu Dezsam,
and myself, I offer you our warmest
fel.zitations on your assumption of office
as Chairman today. Sir, your election to
this high office has a specia] significance
in that yon have bcen a consensug candi-
date of both the ruling party apd all the
opposition parties. Sir, while agreeing to
toe consensus, we have put ourselve; in
a disadvantageous  position. We know
that. We have tp be guideg by you and
we have t; be more restrained perhaps
because of the obligation we have taken
upon ourselves, We felt that among the
candidates considered, you are the most
ideaj and fit to occupy this office because
you combine in yourself age with wisdom,

wisdom with tacy an tact with states-
manship,

PV W)

Sir, as Caief Minister, as * ‘Central
Minister, 5 the President of one of the
leading parties and as Governor, you have
had wide  administrative experience.
Addeg ¢, that, yon have the political
acumen ang wide knowledge of constitu-
tional law. Sir. you are a worthy suc-
cessor tg a number cf distinguished people
who occupieg this Chair. Your predeces-
sor, Mr. Venkataraman, has handleg the
affairs of this House most tactfully.
Since he is no longer occupying the
Chair here, 1 cin confess tha; we had a
perfec; understanding with him. That
understanding evep extended to confiding
in him about our plans for walk-outs and
noise in the House. W, kept confiden-
tiality and we expect the same type ©Of
understanding from you and also the con-
fidentiality which we were maintaining
with the previous Chairman.

- s —g 1 o s

£
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[Shri Parvathaneni Upendra]

Sir, the people say that you are a
leftist. We would like to know by ex-
perience whether you turn more to the
left or t, the right of the House.

Lastly, 1 know that when you were
the Governor of Andhra Pradesh, you
had a picture of Lord Venkateswara in
your office. You alwdys lookeq t, him.
You told me alsp that whenever you are
in doubt, you look to Lord Venkateswara
for guidance. I, this House, you may
not be able to have 3 picture of Lord
Venkateswara, bu; I will constantly re-
mind you of Lord Venkateswara as, a
representative of Andhra Pradesh, (Ia-
terruprions) 1 won’t say as a representa-
tive of the Lord, but as  representative
of Andhra Pradesh, I will be a constant
reminder f5 you of your devotion to
Lord Venkateswara. May 'me guide you
to be meore impartial, more tactful and
more fajr in dealing with_the affajrg of
this House,

SHRI M. S. GURUPADASWAMY
(Karnataka): Sir, November 6, 1987 is
a very important day in your life. You
have taken over this august Chair today.
On my ewn behalf, on behalf of my
Party, and on behalf of other colleagues
here, Y sincerely welcome you t,  this
Chair. I say this witn feeling because
my association with you has been very,
very long indeed, 3 very meaningful
association. I do mot want to recal} my

lIong association now because of paucity:

of time.

Sir, pedagogy to Vice-Presidentship of
India is 3 long journey. You were a
pedagogue to begin with in the Lucknow
University where T was a student myself.
You taughi Constitutional History there
very successfully. You were not a bad
teacher at all. Then fate had a hand in
your life, and indeed fate 'had definitely
a hand when you were chosen unani-
mously to the very importapt place of
Vice-Presidentship of India. In hig play
of fate, both the Ruling Party and the
Oppositioy hagd 4 role to play. During
the time whey Mr. Rajiv Gandhi and
the Obpposition were differing widely on
various jssues, we agreed, both the Ruling
Party and the Opposition, the  Prime
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Minister and the OQOpposition leaders on
your candidature; iy was 5 happy augury.
And you are the Vice-President  of
India, you are the Chairman of our
House. You have seen life, occupied
many places of importance. You were
a Chief Minister, you were 5  Cabinet
Minister here, You were a Governor, and
now the Vice-President. Besides, you
had managed the affairs of the  political
organisations. So, you ‘'nave the ex-
perience of an administrator as well as
manager of politica]l parties. You have
the knowledge as a teacher, experience of
an administrator ang organiser of politi-
cal parties, and more than all the ability
and competence to manage public affairs.

Sir, you are the Vice-President of
India. 1 hope you are the Vice-President
withouy being ‘vice’, bereft of amy vice.
You have combined in yourself a long
experience ang knowledge, That I hope
will help you and help us in this House
to carry on our task. ’

Sir, your duty as the Chairman
of this augusy body is very difficuly in-
deed because you are occupying it ay a
very difficult time. It is mot enough to
keep the law and order in the Houss,
however, much jt is important. It s
more necessary, more importan; to keep
up the dignty, the norms, the traditions
of this House. More thap all this, Sir,
it is your onerous responmsibility to  se€
that thig Parliament, this House of ours,
Which is a limb of Parliament, 3  part
of Parliament, sheds all its weaknesses,
becomes strong. I; is fragile for various
reasons, There have been onslaught; on
Patliamentary institutions in India.
There has been considerable erosion of
its importance, its relevance even. At
this juncture you are occupying this
Chair. Tt is your duty, Sir, not only 'to
uphold the dignity of the House but to
keep the balance even between the Trea-
sury Benches and the Opposition.

As the days go on, the accountability
of the administration is also  affected,
accountability o¢ the administration  t0
the Houses of Parliament. Ag the pre-
siding authority, it is your task to restore
its importance, its personality. All of us
are one here in spite of the fact that we

s
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are divided between varioug political
parties, Respect for Parliamentary insti-
futiong is dwindling in the country and
Parliamentary institutions are in a state-
of crisis, if T may say so. The Govern-
men; has become very authoritariagp and
the master, the Parliament has been
reduced to insignificance. Therefore, Sir,
without taking much of the time of the
House, T request you as the Chairman of
the House in future to safeguard the
interests of both the Treasury Benches
and the opposition evenly and the opposi-
tion at this particular hour, juncture is
very important. Though they are divid-
ed, we are one op various issues. This
should guide you, Sir, in your role and
conduct,

- L ’

May 1, Sir, in the end wish you well
and nope and trust your career as the
Vice-Presiden; of India, and the Chair-
man of this House, will be remembered
for a Jong time to come. I will be
failing jn my duty if T don’t say one
word for your illustriouy predecessor,
Shri Venkataraman. My colleague has
already spoken about him. He dig really
well and you have succeeded him and
also succeeded many many illustrious
predecessors,

Sir, in the end I wish vou the best.

st gew fagl gt (wex

qget  agre  zafwr & ww
= X oamg At ™ § ) S e
¥ Uoqq™ & 92§ %R SuR
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SHRI N. E. BALARAM (Kerala):
Mr. Chairman, Sir, g2 behalf of my-
seif and my party T offer my felicita-
tions. I know that you are a gzreat
scholar and a man of rich experience
in politics, I am very glag that you
have been elected as the Chairman of
this House ang the Vice President of
this country. Once again I would like
to offer my felicitations to you on my
behalf and on behalf of my party.

SHRI MURASOLI MARAN (Tamil
Nadu): Mr. Chairman on behalf of
my DMK party and on my own he-
half I whole-heartedly welcome you
on your election as Vice President of
this great republic and the Chairman
of this illustrious House. We all know
you have a brilliant academic career.
In fact, you have been in the teach-
ing profession ang for a long period.
For nine years, you taught law in the
Lucknow University and then you taught
law at Cambridge also, Here T would say,
Sarvapalli Radha-
krishnan you are the only teacher 10
have comie here to occupy the highest
post. So, it is a great tribute to the
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teaching community of our nation.
I think Dr. Zakir Hussain was also a
teacher, So, you belong to that noble
tribe of teachers who can guide us.
Sir, many of your students are here
as Members. So, you have got a very
good lobby here. In fact, 1 would
say, our House 'is also very much
like a classroom—not Jike your cam-
bridge University but like a village
school. You have to meet many recal-
citrants more often, but, Sir, you can
counsel and conduct the House in o
nice manner,

Sir, 1 {for ome would not accept that
this is the House of Elders. No, it is not
o House of Elders, it is the Council of
Estates, a part of our federal system.
Therefore, Sir, we have got certain tradi-
tions. As hon, Vajpayee was saying, W€
have noticed that our words had been
offen butchered. In this House there had
been s tradition to raise many important
public issueg after the Question Hour
Scemahow or other that right of the Mem-
bers hzs been taken away. Therefore, I
would reguest you to restore that pristine
glorv of “hi; House once again ang give
us back the right that we have lost. That
is my reyuest. -, e

I know, Sir, that Prime Minister Indira
CGandhi made use of you as the personal
emissaty and you had visiteq Tamil Nadu
muny a time and also you returned to
Delhi with great success. I know that.
Sir. this morning along with all the op-
position group leaders I met you. I was
simply astonished by your diploniacy and
persussive power. Sir, T do not want to
et the cat out of the bag as my hon.
friend, Shri Upendra, who told you how
he was dealing with your predecessor. I
won'd say that I am very much worried
vecause of your persuasive abilities. We,
the Ooposition people, have to be very
carctul with you because you are a type
of Jiplomat who will kill vs with kindness.
So we have to be careful. With these
words, I offer you our whole-hearted co-
overation in the conduct of the business
of the House.

SHRT GHULAM RASOOL MATTO
JQammu and Kashmir): Mr, Chairman,
Sir. on behalf of Jammu and Kashmir
National Conference and on my own behalg

1987 ] the Chairman
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[Shri Ghulam Rasoal Matto]

and as Chief Whip of the United Asso-
clallen of Members of this House, I offer
my felwitations to you for being elected
as the Vice-President and Chairman of
thi; zdouse. 1 vividly recall an incident
in 1964 when you were the Munister of
Industry of the State of Madhya Pradesh.
There was a meeting of the Small Scale
Indus'zizs Board to be held jn Bhopal and
I, as Chairman of the Kashmir Caamber
of Commerce, had also fo attend that
meetice. We left in a train from Delhi.
There were torrential rains and the train
got stuck up at a place near Gangapur, I
think. You were also travelling in the
same train. The first thing that you
did on that occasion was that
voa came out of your compartment and
cnsvered thet every passenger in the train
sot hig food, That was your great achieve-
ment and I saw how you worked in that
capacity. Of course, when we reached
Bhopal, the meeting was already over, al-
though you were the Industry Minister

there.

I also vividly remember thai when you
were z Member of the other House, you
were also travelling in the same Matador
for M.Ps to and 1from your house as
other M.Ps would do. We lived in the
same Canning Lane. Sir, you are an
embodiment of humility and wisdom and
I tiust and feej sure that in your hands
the nrectige of this House will remain se-
cure and safe.

I wgain offer my heartiest felicitations
to you,, Sir, 2nd hope that under your
kind cuidance this House will fulfit the
task that has been assigned to t bty the
Constitution of India.

SiiRlI CHITTA BASU (West Bengal):
Sir, T join the Prime Minister and other
distinguished Members of the Opposition
in exiending, on my own behalf and on
behalf of my party, heart-felt and sincere
felicitations on your being unanimously
elected as the Vice-President of this great
Republic and the Chairman of this Houss.

Sir, this House has cot its own distinct
features and responsihilities to discharge.
As it is the Council of States. this House
hies greater responsibility of looking after
the interests of the States which constitute
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tais great Union of India. You, Sir, as
the (lurnmjan of this great House happen
to be solely and undisputedly the custodian
ot he aghts and privileges of the Mem-
ber, of this House. We, the Memberg nf
the Opposition, are sometimes faced with
certain situations in which 1 would urge
upon you, in the interest of the dignity of
the House and in the discharge of your
responsibility of maintaining the decorum
of the House, that you should show usa
litile mote indulgence. We, as you know,
Sir, 25 Members of the House, are always
amongst the people, in the midst and thick
of politics: There is no virtue in conceai-
ing it. And we have to associate ourselves
with the hopes and aspirations of the
people outside. We are also to articulate
their hcpes and aspirations. Sir, you have
i‘cen. 'n the past, in the very thick of
politics and T don’t think that you repent
for it. It is a glorious part of your bril-
liant career. You know the emotions,
sentiments. hopes and aspirations of the
people who are not here. who are cutside
this House. You have represented the
vdst masses of our country at different
places and you have done it successfully.
Yau have rich and varied experience, and
I hope and believe tha! with your rich
and varied experience you would guide
us. help us, as Members of this House,
with the particular role that we have to
play from this side >f this House, to dis-
charge our responsibilities,

We in the Opposition. as I have men-
tioned earliesr, have got our own role
and we shall play it, and we can play it
betterr 1f you have the generosity of show= -
ing a little more indulgence to this side
nf the houre because on us rests g big- .
zer responsibility to bring about changes
in the policies of the Government and
ire -ttriudes of the Government.

Again. Sir, on behalf 6f my party and
on my own behalf, T extend my heart-
felt and sincere felicitations to you.
Thank you.

SHRT NAGEN SAIKIA (Assam): Mr.
Chairman, Sir, T and other Memters of
my party, AGP, are very happy on your
election to the glorious office of Vice-
President of this great country and on
vour assuming Chairmanship of this sug-
ust House, We think it is a matter of
pride for the whole country to have a
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man of knowledge and wisdom as the
houorable Vice-President of this coun-
try.

Sir, the country finds in you a rare
combination of the personality of a scho-
Jar and the personality of a political
thinker and political worker, without any
conflict between the two. I hope and be-
lieve that your personali'y will guide not
only this angust House but alsg the whole
nation,

With these few words, Sir, I, on be-
half of my party, AGP, and also on my
own behalf, offer my respectful felicita-
tions to you. Thank you.

it @ew S AEAR (IR
SRY) @ WA gwafd Y, 21
T FY TSI F 98 X HTIHT
fafaQy fatsw g ok 4 faamx
F WAT IW 9T F A0 yog AU
F1 TT AT AT T Y AT &
o) W g7 ¥ gwafa & wEA
M FO FT 999 fgg F 1 AMER,
G FF DGFEIA FATEAS WK
TEAITR HHT W g | W& W
b - | R N M 1 -
oty afige Wr o F oaEr 9 S
sgaT  qeifas S WY wTow
ffar @i @ 979 F 98 9T AT
SR, AT JuT 9@ H W WY
A 9l & MHT H WG FEET
g1

qaY, =Fdg @ 98 ;Y
fqra o F Wanr 9T =wwar @
=q g3t ¥ feug A gew F4 §
T W7 @d agr 2 & gty &
AR WAET HIT TF TFNIT A qIE
g o &fsw weqEy, 0 73 quEar €
fF Sgr demm ¥ w0 R OOY, TgEA
F Oy gy, fAvg g &, 3l W
ST FASAIX i &, HU Aqad faqe

}

¥ 2, faosy gewr 9 §, wax fad
gqEy ok ¥ fagw dww AR

% fadiy  worafs &1 S g )
AEgY, TH W &7 TAR saedrias,
oo g AeAE F S yq9 9qRAY
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A A, o fazswwnd adw, A
TIA ARG A9 § FI7 A7 F

“I belong to all. and I be’ong to
none.”

A wgFr g w% fEr &7 WY
TG 1 AEAY, W oaeg ¥ dfew
TAGIAT A€ # IAH 9" W
AT &Tq g ¥9 T &1 5gg H
g a1 &

“Speaker is the symbol of the pation’s
freedom and liberty.”

qegeX Aw I8 a9 wed fqa
7 FE T oEFAT § 1 AT HT S
afmg 97 gz g faw 97 wre
THUTFTOA, I AFRT gha, =T dYo
o fifY AR Ad qF = FweAw
| % g A 90 faafaay |
™ oW & weafld F oqw AT W
guifag fFar 1 #FgEs, = AR
F T AT FT GAIT F@T AR
Fga, 9EA g fF 93 F 3o ant
¥ 39 WM ¥ gswdl F miEerd &
FET g5 21 HA W famam 3 fw
I AfFERE FT AT WAT FW@ HIR
ARl gASigd FW | AT wEA &
WF § A =T deq & fyad o
qeEg §, AZ A AT 9 B Ero4r
fager & g, s9% ;lgwA FT AT
AW FOr W oW W fauEmE
¥ §ta AUEAT {9 I & Arwad
AR IAF FTU AT Iooael Wigsy
F FTAT HLQT E

SHRI TRIDIB CHAUDHURI (West
Bengal): Mr Vice-President and Chair-
man_ Sir, 1 rise only to add my voice to
the sentiments of felicitations and welcome
that have been alrcady voiced by so

many distinguished Members of the
House,

Sir, knowing vou ag I have been for the
past so many years, 1 have known that you
have never allowed difterences in political
opinions to affect personal relations or
your fight for the just rights of eveiyonme.
Sir, you have added lustre and distinction
to the various high offices that you have
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[Sh.rld 'l'“mdlb Chau«.inun] o ' 5 A for ST werEr

occupted in your varied and distinguished ™| 7 9T 99Tl fW,

career. I hope and have great confidence ™ ged ¥ ¥ & N

_that you will add greater distinctio to P LA
the office that you have come io occupy AT AG FuE fEAr o
as Vice-President and Chairman, W-§TaT Fmat ¥ azqy

Thank you. FF  FWEL FT A o,

SARDAR JAGIIT SINGH AURORA T AW FEE il
(Punjab): Mr. Chairman, Sir, it is my fer < qga TS faar
proud privilege to fulicitute you on be- . s ~ .

. half of the Akali Dal and on my own T - 5 %\. WWT {t
behalf on your election to the august AR -1 S @,
office of Vice-President of India and JE FT ;| Alg @r g
Chairman of Rajya Sabha. . I T3 _‘oﬂ CEUE) O o

You. as Goverm?r _o'f Punj?bq_ endeared S C A F O Y ar %
your'self to ?11 P}Jn]abns, .amd_xt is .t‘.) your TG ng,:-;'. FE - n‘,
credit that, ip spite of being i politics for > - = a.} -
such , long time and having held jmport- 3o ¥ RIRINIE H
ant organisationa] and administartive osfi- FT &9 fezta fwar o
ces, you have managed to remain non-con- . . - a
troversial and command the confidence and '(-ﬁeo"i")’) dh"““" ‘TI IJ'QP’ u')“‘"]T
respect of all parties, It is a great achieve- : ' - F'f‘m"
ment. and T am sure you will adorn this !
office with credit. 1 wish you, Sir well 9 K Lj o &-’)‘__} v N b oy ‘_57 ‘:’f

- - : @\,a,
= . @l ¥ WMy AR EE ¥

and look forward to this House perform-
ing its constitutional angd politica duties
with competence while maintaining its
decorum as the House of Elders under
your able guidance;

Taank you, Sir.

12,00 NoowN _

SHRI NIRMA[, CHATTERJEE (West
Bengal): Sir. it is making the Ministers
happy because the Questioy Hour is over.

oft axw ‘TR (AT W)
qIga™,

I (O 2 - B S x4

et faw @ AT,

og  I9EL § wET qrer

. FHLATIR |

gATY AT HIA ST & A/
gATS WIE T 1957 ¥ § | safaw
Il &' qLAAT ¥ T W@ E A
AT A AT TgAEET ST F wreAy

¥ ol gqad FX W O§ -

T =T o @ F ogd ¥

®  qrEEarT fwa,
1

HqITHT BETHATA

”’ K J* Jj, é}’)d‘f 6){“

ute Jlasd 8 el B ol

pheoy 2l Y 40 - en Loy

g R R P
- u,b lh, ).S L:.».z,.m

A S L A T

LS Jbe Ve

th’f o8 J~3 ”‘ _"A-{f’m db’eg‘;f

/

e ol Wil Slex Lo 5 !

Cs g

LS LS 4 pn S gRar e pile L)

- L{:S ,JL*S %, J

)LSI K b"di;’ 8L L)’nlﬁb &4’)& ”.-@

‘Sw & ,S ' T

et 8 el S i ol k)

= Lss J!ln

t[ JTransliteration in Arabic script,
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2y am)] | pa
OAF st &2 2 Uy s LeS LS 2l
Sl s

95”‘3 ¢:§~§ S35 o f) PPRCITR] C')
K USee L u";!‘ L:.s;\i.g.gs ‘_,.u’ ).\.Si
[ WS JWd o

" st un W fawe (SUX W)
gaafy o, s we faE 9 &

FQT § OCT G 98 HR fqoew w2y
gt adr g2 & '
g\ SWHE A g 9g
g% g ¥ qTg A g
FW &, . (swasw)
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st A& g8 WSRO : (W
g3W) : wAAS qEr 2 |
o N wE &@EE : ag agaq
B quH § SR I ¥ AT W@y 2
¥ oAg v AT FosErAr |
fa=ry &7 gagrd g 9T St aeane
(zmam=)

TR WRAT AqE . qq9S @y

i Unwer feam @ gwf S,
W AR g7 FETT &€l § oA
AT FAqT § FFowTE grw gy waw
WX TH 39 &0 SHIET gefag @iry
T WSl F G WO T4: -
FHAT T3 § |

*SHRI THOMAg KUTHIRAVATTOM
(Keralay; Hon'ble Chairman, Sir, [ am
very happy to offer my sincere felicitations
to you in Malayalam my mother tongue.
I fully associate myself with the sentiments
already expressed by my distinguished col-
leagues here.  Sir, op behalf of my party,
the Kerala Congress from the smalj state
of Kerala i,, the southernmost part of this
large and great country, I offer my heart-
felt felicitationg on your being elected as
the Vice-President of the Republic and
Chairmay of this august House. Sir  you
have held many high positions before oc-
cupying thig hjgh office, I wish you all
the best in vour new assignment as well.
May Gog bless you.

MR. CHAIRMAN: Honourable Prime
Minister, Honourable Leader of the House
and Honourable Members, T am most
touched by the warmth and kindness with
which the Prime Minister and Honourable
Members have welcomed me to this House
and the generous sentiments expressed
here. Tt is with humility that I have enter-
ed upon this office. I pray that T may be
enabled to upholg the high traditions of
the Rajvy Sabha. T am conscions of the
invaluable contributions made by my great
predececsors including specially Dr, Radha-
krishnan, Dr. Zakir Hussain and Shri R.
Venkatiraman. 1 shall endeavour with
your cooperation to follow their Jight in
materialising the will of the House.

*Fnglish translation of the
spe.- 1 defivered ‘n Malayalam.

original

= - -
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[{Mr. Chairman]

The Rajya Sabha as a deliberative body
cap bring to every issue an outlook of ma-
ture, dispassionale and sensitive coniempia-
tion in consonance With the lofty 1.ealism
of the stalwards in our nation’s history,
The House thus has a vita] responsibility
to fulfil vis-a-vis the past, the present and
the future. While we address curselves
to this task, the eyes of the world ouwside
perceive our every mood and motion, The
people of India hope unfailingly to
benefit from the wealth of patriotism, know
ledge ang wisdom that abounds i this
House, I am fortified by the presence
here of personages who have been 1 the
forefront of our natjonal life and have
long parliamentary experience. They; con-
tributions from day to day will be an in-
valusble element in our  proceedings.
Equslly, I am happy that the House has
hon. Members who while young in
vears have the marks of wisdom op their
brow. As 4 Persian saying has it
cgmefl AT TS A1 A Rl %
That is, a persop is respected as an elder
not so much by the age ijn months and
years as by the wisdom he displays, So [
would like to repeat that this is the House
of the Elders. So in the House I jook for-
ward to dignified discussiog guideq purely
by peiceptions of the national interest and
T hope that in doing so, hon. Members will
be mindful and considerate  about each
others rights at all times, mo:e especially
when a coincidence in their views eludcs
them, We could with advantage keep in
mind what Voltaireis said to have stated
“I might disapprove what you say. but I
will defend to death vyour right to say it.”

&7 o ferdt § weraa § “feew
oz vfgw. . "

a Waw fagtdl aiqad
FEr B’ .

MR. CHAIRMAN: Now, I do ot

have to complete it. It is perfectly in
consonance with our own thought emanat-
ing form ancient origins. The Rigveda
enjoins : .
car AT wEy, FEy oeq fawaw”
On my part I pledge myself to do all that

T may during my term of office to enable
you to participate in the deliberations of

g
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the Chairman

this House
ner,

in due and appropriate man-

Once again, I thank you most sincerely
for your most generous words of felicita-
tions, 1 offer my salutations to the gama
nayaks. § [G G TAATHFT FHT WO -
FCh FG FH F AROE FO B

SHRI MURASOLI MARAN: Mr.
Chairman, Sir, with a heavy heart, I
would like to bring...., (Interruptions).

GOPALASAMY (Tamil
Prime Minister, you please

SHRI V.
Nadu): Mr.
sit ang listen.

(Interruptions)

MR. CHAIRMAN: Friends, just a minute.

o Ty magw fp (fagm) -
T HAT K1 gEA(F F @AT AR |
W SE gAN AT ERS T8, W
Sy WET #T WM R JE FEE

s sWkfE : WY FTAT FOAT
TR A | TR AT L.

What you,have said, that is in my mind.
But just a few minutes for layin; Papers
on the ‘Table of the House and then you
wil] have your say, As 1 promised. I wjll
not come in the way, (Interruptions).

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS ANp THE MINISTER
OF FOOD AND CIVIL SUPPLIES
(SHRI H. K, L. BHAGAT) 1 strongly
resent the way in which the Members has
behaved by shouting at the Prime Minister.
(trnerruptions) .

SHRI Vv, GOPALSAMY: 1 have o night
lo say, What is wrong in it ?

SHRI PARVATHANENI UPENDRA:
He requesteq the Prime Minister to stay
here, ‘there is nothing wrong in that.

MR. CHAIRMAN: Just 5 minute. I

would just like to remind th.t there is a
saying:
T faw Wt =z
Eil 7 qy aTd,
ar qET T FI =1fEw,
Bled & SA@lg |

@t & wwaar § R o=@ gfeww
T g M, 91 g9 FH H=WT q@ |

oA

-
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SHRI A G. KULKARNI (Maharash-
tra): Sir, I am on a point of order, L
cap understany the diflerence of opinion.
But my hon, friend Mr. Gopalsamy used
the word * This is condemnable.

SHRI V. GOPALSAMY: 1 have got
my right to say. What is wrong in it?

SHRI PARVATHANENI UPENDRA:
What is wrong in it ? It is unparliamen-
tary. (Interruptions),

“

MR. CHAIRMAN: Just a minute.
(Interruptions) .

»
<

SHRJ A. G. KULKARNI: Sir, I am
Jrawing vour attention to remove g par-
ticular word* from the .ecord,

IET whaw g (Wew wAW) ¢
Q¥ weg T FA FIH W T L 0

st wewt fagi]l arwqay o A
qfa wERE, WA @ "EET
SETT AT STy TG 49T &ar =Iigd
a1 % 3R FE F N WTET F97E
g ¥ gmrg gW ANEwr & HrEar
ISHT ARA | AT g wEAT I
feam ®d, av wewr il -

SHRI H, K. L. BHAGAT: Are you
supporting his conduct? It is surprising.

T A9 ITH Fiea I G9E
L@ E7

MR, CHAIRMAN: Just s minute, I
understand that the issues are coming
up in Lok Sabha aiso and as the chance
is, both the Houses meet at the same
time, Conseguently, sometimes, it be-
comes difficult. So, it is understanding
on all sides that is needed, That is what
I will request and I think, my f{riend will
agree that tuch words should not be
used. They will not form part of the
proceedings,

*Not recorded.

-
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WRITTEN ANSWERS TO QUESTIONS

Central assistance for Employment Gene-

ration Works ; Uttar Piadesh.

#1. SHRI SATYA PRAKASH MA-

LAVIYA: Wil the Minister of AGRI-
cuiture be pleased to state:
(a) what action Government have

taken on the memorandum submitted by
the Uttar Pradesh Government on  the
16th August, 1987 seeking Centra} assis-
tance of Rs, 67.66 crores for Employ-
ment Generation Works inp regard to
starting of special programmes [or rural
labourers;

«b) whether the said amount has since
been sanctioned and given to that State;
and

(' if not, what are the reasons there-
for? : Y .

THE MINISTER OF STATE IN THE
DEPARTMENT OF AGRICULTURE
AND COOPERATION IN THE MINIS-
TIRY OF AGRICULTURE (SHRI YO-
GFNDRA MAKWANA): (a) to (c)
The Government of Uttar Pradesh in
their memorandum for seeking central
assistance hag sought Rs, 529.84 crores
under Employment Generation Scheme,
including Rs. 67.66 crores for Rural Fn-
gineering Services, A ceiling of expen-
diture of Rs. 100.62 crores has been ap-
aporved to the State Government under
this head.

Appraisal of prevalence of drug addition

*2. SHRI D, B. CHANDRE GOWDA:
Wiil tne Minister of WELFARE be plea-
sed lc state:

R - T Ol -5

(a) whether Government had recently
asked the States and the Union Territo-
ries to provide detailed appraisals on the
prevalence of drug addiction 1in their
areas and also to submit proposals on
measures to tackle the problem effectively;

(b)" if so, the details of the guidelines
issged m this regard;

(c) whether any States Government
have since sent their proposals to tackle.



